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LOK SABHA

Fridoy, November 27, 1964/Agraha-
yana 6, 1886 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

MEMBER SWORN

Mr. Speaker: Secretary may call
out the name of the Member who has
come to make and subscribe the ozth

or  affirmation under the Con-
stitutiom,
Secretary: Shrimati Vijaya

‘Lakshmi Pandit.

The Minisier of Communications
and Parliamen‘ary Affairs (Shri
‘Satya Narayan Sinha): Sir, I have
great pleasure in introducing to you
and through you to the House, Shri-
mati Vijaya Lakshmi Pandit who has
been returned to Lok Sabha from
Phulpur constituency of Uttar Pra-
desh in the vacancy caused by the
-death of Shri Jawaharlal Nehru.

Shrimati Vijaya Lakshmi  Pandit

{Phulpur).

‘ORAL ANSWERS TO QUESTIONS
Import of Cement

+
f Shri Vishram Prasad:
\ Shri Bagri:

Will the Minister of Industry amd
‘Supply be pleased to refer to the re-
ply given to Starred Question No.
135 on the 11th September, 1964 and
state:

(a) whether Government have
since considered the proposal to im-
port cement to meet the acute shortage
in the country; and
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(b) if so, how much cement will
be imported and from which coun-
try?

The Deputy Minister in the MiniS-.
try of Industry and Supply (Shri
Bibudhendra Misra): (a) and (b).
Yes, Sir. It has been decided not to
import any cement.
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Shri Bibudhendra Misra: It has
been considered taking all aspects of
the question into consideration as
alsp the overall position in the coun-
try and the requirements. The main
requirements of the Central sponsor-
ing authorities, like, Defence, Rail-
ways, Water and Power Commission,
any everything has been considered.
In view of the shortage of foreign
exchange the Government has come
to the conclusion that it is not neces-
sary to import any cement. The short-
age is there but it is not to the extgnt
of retarding the progress of any im-
portant sector.
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Shri Bibudhendra Misra: It is true
that some licences have been can-
celled because the parties did not go
forward with their work; but a capa-
city of 4'6 million tonnes has been
licensed recently. That would cover
22 schemes out of which 12 are :om-
pletely new.

Shri Vidya Charan Shukla: Is it
not a fact that in our country we have
more than enough raw material for
cement production and also the
machinery for cement production is
made indigenously? What is  the
reason that the Government have
alloweq this acute shortage of cement
to grow in this country and why....

Mr. Speaker: This question is con-
fined to import only. We are going
into the broader questions as to why
‘ shortage has occurred, what the pro-
duction is and other things.
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Shri Vidya Charan Shukla: I am
not asking about production; I am
saying that the import has been ne-
cessitated because of the shortage.

Mr. Speaker: Now we have decid-
ed not to import.

Shri Kapur Singh: What is the ap-
proximate annual lag between our
production and requirements of
cement?

Shri Bibudhendra Misra: The pro-
duction, at present, is 105 million
tons and the requirement is short
by about 2 to 2} million tons.

Shrimati Savitri Nigam: The hon.
Deputy Minister has mentioned that
they are not importing it because
they will require more of foreign
exchange. I would like to know
what is the harm in importing 1t
from the rupee payment countries
like Russia and some other countries?

Mr. Speaker: They are not import-
ing.

Shri D. N. Tiwary: In view of the
fact that there is a large consumption
of cement in public works and the
general public has to suffer and wait
for years together for having a few
bags of cement, may I know whe-
ther the Government is considering
to supply some cement to the general
public? ‘

Shri T. N. Singh: We are very
anxious that the shortage of cenent
should be made good as soon as
possible. As a matter of fact ,in
our allocations, every effort has been
made to accommodate as much of the
private demand as possible keeping
in view, no doubt the importance of
the various public sector projects
which are to be implemented, speci-
ally the demand for minor irrigation
projects which is being met. We are
attempting to meet that demand and
that creates some shortage in other
sectors.
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Shri R. Ramanathan Chettiar: May
I know at what price we are importing
the cement?

Shri T. N. Singh: We are not im-
porting cement.

Mr, Speaker: He has said that they
are not importing.

Shri Tridib Kumar Chaudhuri:
May I know Whether any comparative
study has been made of the foreign
exchange that will be required to
import machinery for the units for
which licenes have been granted and
the foreign exchange, or rupee ex-
change in this case, that would be
required to meet the import demands
for a temporary period? May I know
whether that aspect of the question
has been taken into consideration.

Mr. Speaker: Again, that is not
relevant. Next Question,
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Syllabus of Mining Engineering
+
( Shri R. G. Dubey:
*226.{ Shri Yashpal Singh:
Shri Subodh Hansda:

Will the Minister of Steel and Mines
be pleased to state:

(a) whether it is a fact that a board
has been set up for reviewing the syl-
labus of the courses and standards to
be followed by each institute impart-
ing training in mining engineering;
and

(b) it so, the composition of the
board and the terms of its reference?

The Parliamentary Secretary to the
Minister of Steel and Mines (Shri
Thimmaiah): (a) Yes, Sir,

(b) A statement giving the compo-
sition and functions of the Joint Board
on Mining Engineering Education and
Training is laid on the Table of the
House. [Placed in Library. See No.
LT-3479/64].

Shri R, G. Dubey: May I know
whether the Board has submitted any
interim report and made any recom-
mendations?

Shri Thimmaiah: Yes, Sir. The
Board had made certain recommenda-
tions in their meeting held in Octo-
ber, 1964. The recommendations are
that a scheme of fellowships should
be introduced in Mining Engineer-
ing, the National Register Unit of
the Council of Scientific and Indus-
trial Research should assess the posi-
tion with regard to the employment
of various categories of mining en-
gineers and that a scheme of graduate
apprentices should be introduced in
the mining industry.

Shri R. G. Dubey: May I know what
steps are being taken to implement
these recommendations?

Shri Thimmaiah: Out of these three
recommendations, for the implemen-
tation of the first two recommenda-
tions, we have asked the Council of
Scientific and Industrial Research to





